Filing No.

Calcutta High Court (Appellate Side)

Defective Report ~~ with Scrutiny date From 11-08-2025 To 11-08-2025~All rows are shown

Name of Petitioner

Name of Learned

Advocate

Compliance
By Date

List of Defect(s)

Sl Case
[\ [o TR Y/ o
1 co
2 co
3 CRM(A)
4  CRM(A)
5 CRM(A)
6  CRM(A)
7  CRM(A)
8  CRM(M)
9  CRM(M)
10  CRM(M)
11 CRM

(NDPS)

2958/2025

2968/2025

2911/2025

2914/2025

2917/2025

2921/2025

2930/2025

1389/2025

1396/2025

1398/2025

1000/2025

EFCALON TIE UP PRIVATE LTD
Mobile:9830184452

SAHIDUL ISLAM SHA
Mobile:9836302989

SARADA PRASAD TUDU AND ANR.
Mobile:9836685210
Email: SAHASAGAR88@GMAIL.COM

KALPANA KHATUN @ KALPANA BIBI
Mobile: 9775667272
Email: ADVANISURHC@GMAIL.COM

SANJIB GHOSH
Mobile:8584961511
Email: ADVSAURAVBISHNU@GMAIL.COM

SUBHAJIT MONDAL @ SUBOJIT MONDAL
Mobile:9971149554
Email:SUSNIGHDHOBHATTACHARYYA@GMAIL.COM

SUBODH KUMAR MONDAL
Mobile:9832242509
Email:KARABIROY@YAHOO.CO.IN

MD ABBAS ALI
Mobile:9831989649
Email:ALAMURSHID742@GMAIL.COM

RAGHABENDRA KUMAR @ RAGHAVENDRA KUMAR
Mobile:9831457003

MINARUL SK @ MINURAL SHEIKH
Mobile:8777047948
Email:MURSHID94ALAM@GMAIL.COM

HAFIJUL SK @ PINTU
Mobile:7001287305
Email: SOURAVMUKHERJEEADV@GMAIL.COM

RAJESH UPADHYAY

SOMPURNA
CHATTERJEE

SAGAR SAHA

ANISUR RAHMAN

SAURAYV BISHNU

SUSNIGDHO

BHATTACHARYYA

KARABI ROY

SYED MURSHID

ALAM

RATUL DAS

10-09-2025

10-09-2025

08-09-2025

08-09-2025

08-09-2025

08-09-2025

02-09-2025

02-09-2025

01-09-2025

SYED MUSHED ALAM  01-09-2025

SOURAV MUKHERJEE 08-09-2025

LOWER COURT DISTRICT
LOWER COURT DISTRICT

1) ... TWO DIFFERENT LD. TRIAL COURT
CASE NUMBER ( C.M.C) CAN NOT BE
CLUBBED IN A SINGLE PETITION...

1) ... CLARIFICATION NEEDED REGARDING
TRIAL COURT REJECTION DETAILS AT
PARAGRAPH ONE (MENTION CMC NO)

1) ... MENTION G.R. NO./PT.N/SL. NO. AT
CAUSE TITLE PAGE...

1) ... CLARIFICATION NEEDED REGARDING
YEAR OF G.R. NO. AT CAUSE TITLE PAGE
(NOT MATHCH WITH FIR COPY)

INCOMPLETE TRIAL COURT CASE NO.

Defect due to want of original certified copy
of the trial court.,

FOR WANT OF CERTIFIED COPY OF TRIAL
COURT REJECTION ORDER AS STATED IN
PARA 1

FOR WANT OF CERTIFIED COPY OF REJECT
OF TRIAL COURT

1) ... CLARIFICATION NEEDED REGARDING
HIGH COURT REJECTION DETAILS OF
PETITIONER AT PARAGRAPH ONE
(CRM/10218/2020)



Name of Learned
Advocate

Sl Case
No. Type

Compliance
By Date

List of Defect(s)

Filing No. Name of Petitioner

12 CRR 3525/2025 GORACHAND MONDAL AND ANOTHER SULAGNA SARKAR  01-09-2025  MENTION GRPS CASE INITIATING PS. IN
Mobile:9123098951 PETITION (IN 1ST PAGE AND PRAYER
Email:SULAGNASARKAR3@GMAIL.COM PAGE)

13 FAT 358/2025  SOUMENDRA BHARADWAJ R K TIWARI 11-09-2025 1. INCOMPLETE RESPONDENT ADDRESS.
Mobile:9674046468 2. NO SYNOPSIS, LIST OF DATES, ORDER

PHOTOCOPY ATTACHED TO THE PETITION.

14 FAT 359/2025  BISWANATH GHOSH @ BISWANATH GHOSE SHIBENDRANATH  11-09-2025  RESPONDENTS NO 1 DISTRICT
Mobile:8777469271 CHATTOPADHYAY

15 FMAT  475/2025  UNITED INDIA INS CO LTD GUDDU SINGH 11-09-2025  ADVOCATE DECLARATION ON BACK PAGE

(MV) Mobile:9123810789

16 MAT 1317/2025 PINTU BAURI MILAN KR MAITY 10-09-2025  LIST OF PAPERS
Mobile:9232338725

17 WPA 18360/2025 SHANKAR SUTRADHAR ABHIJIT SARKAR 25-09-2025  CJ NAME WRONG
Mobile:9832231099
Email:SARKAR ABHIJITO9@GMAIL.COM

18 WPA 18362/2025 SANJULA KHATER NEE JAIN ROHAN BHALOTIA  25-09-2025 1. CJ ADDRESSING WRONG
Mobile:8336953160 2.RESPONDENT ADDRESS MISSING
Email:BHALOTIRAROHAN23@GMAIL.COM

19  WPA 18367/2025 SUPRITI GAINTAT AND ANR. SOUMIK GANGULI ~ 25-09-2025  SURNAME IS WRONG IN EVERYWHERE
Mobile:9831189364 EXCEPT PAGE 1 (MAIN CAUSE TITLE)
Email:SOUMIKGANGULI@GMAIL.COM

20  WPA 18373/2025 GRIHUM HOUSING FINANCE LIMITED AND ANR. ADIL RASHID 25-09-2025  CJ ADDRESSING WRONG PAGE 3
Mobile:9903071090
Email:ADILRASHIDADVOCATE@GMAIL.COM

21 WPA 18385/2025 PARITOSH SARDAR ABIRA 25-09-2025  NO LOGO
Mobile:7595022178 BHATTACAHRJEE
Email:ABIRA12111979@GMAIL.COM

22 WPA 18388/2025 TUSHAR KANTI SARDAR ABIRA 25-09-2025  LOGO MISSING
Mobile:7595022178 BHATTACHARJEE
Email:ABIRA12111979@GMAIL.COM

23 WPA 18391/2025 BUDDHA SUTRADHAR AND ORS. JUNE MODAK 25-09-2025 1. LIST OF DATES MISSING
Mobile:8240798935 2. SUBJECT DETAILS MUST BE MENTIONED
Email:JUNELISSAMODAK@GMAIL.COM AT TOP RIGHT CORNER OF FORM A

24 WPA 18404/2025 SAAYAN BANERJEE PRIYANKA 25-09-2025  DISTRICT OF RESPONDENT MISSING

Mobile:9748944707
Email:PRIYANKAPO35@GMAIL.COM



Sl Case
No. Type

Filing No.

25  WPA 18453/2025
26  WPA 18456/2025
27  WPA 18512/2025
28 WPA 18628/2025
29  WPA(P) 326/2025
30 WPCT  179/2025
31  WPST  179/2025

Printed On 11-08-2025

Name of Petitioner

M/S. S.B. CONSTRUCTION
Mobile:8248396734
Email:RALAM111963@GMAIL.COM

STATE BANK OF INDIA
Mobile:9433268094
Email:ADVOCATEDIGANTA@GMAIL.COM

MD. HANIF KHAN
Mobile:9830627136
Email: ARUNAVAPATI321@GMAIL.COM

DILIP CHAKRABORTY
Mobile:6291286659
Email:INAIMONE@GMAIL.COM

PRIVATE TUTORS WELFARE ASSOCIATION AND
ANR.

Mobile:9830192207
Email:ADVOCATEASHIS@GMAIL.COM

THE CHIEF GENERAL MANAGER,CNTX EAST,BSNL
Mobile:9748557280
Email:ADVSREEPARNAGHOSH@GMAIL.COM

SANATAN MURMU @ SANATAN MURMMU
Mobile:9831457003
Email:RATUL24@GMAIL.COM

Name of Learned
Advocate

SK. REJAUL ALAM

DIGANTA DAS

ARUNAVA PATI

INA

BHATTACHARYYA

BABHRU BAHAN

BERA

SREEPARNA GHOSH

RATUL DAS

Compliance
By Date

25-09-2025

25-09-2025

25-09-2025

25-09-2025

25-09-2025

25-09-2025

25-09-2025

List of Defect(s)

ADV SIGN MISSING IN VOKA RECEIVED
PORTION

PETITIONER STATE MISSING

COURT AND SUB CATEGORY CODE DOES
NOT TALLY

ORIGINAL SIGNATURE OF PET. IS NEEDED
AT AFFIDAVIT

VOLUME NEEDED (150 EACH)

1. XEROX COPY OF THE ORDER IS NEEDED
IN BOTH COPIES

2.0RDER NUMBER MUST BE WRITTEN AT
FORM -A

3.CAUSE TITLE PORTION MUST BE
CORRECTED AT BOTH COPIES

4 RESPONDENTS DIST MISSING IN BOTH
COPIES

1.CJ SPELLING WRONG
2. OANUMBER WRONE WRITTEN AT FORM
A



